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} shri Ajay Kamble, Head Clerk for |
| T8elelas - ~ the Respondents present. The A
' Respondents are directed to-give
inspection of the documents men~

tioned in the M.P. to the applicant
L within four weeks and to keep the
‘ i documents ready at the time of
J £inal hearing.
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Shri Kasturey prays for some tbme to file written reply
of the zlleged contemner. He may do so within four weeks
with an advence copy to the counsel for the applicant.! List
these cgses for orders on 27/993.
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